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(2) In case the export obliga-

tions have peen fulfilled, jt would

not be necessary to obtainp an Ex-
port Bond at this stage.

(3) The obligation of M/s. Pfizer
was to export all production in ex-
eess of 10 tonnes, even if it exceed-
ed 14 tonnes.

(4) The export obligation of
Rs. 15 lakhs per annum is a mini-
mum obligation and not their total
obligation.

(5) The export obligation should
be computed in terms of value.

5. From the documents made avail-
able by M/s. Pfizer, it has been veri~
fied that against the export obligation
of Rs. 471 lakhs on the above basis,
the firm’s actual exports towards meet-
ing obligation upto March, 1977 was
of the order of Rs. 432 lakhs., Thus
the balance of export obligation yet
to be discharged by the firm amounts
to Rs. 39 lakhs. The firm has been
advised to execute an Export Bond
for Rs. 39 lakhs to be fulfilled by
September, 1978,

Additional Electﬂﬂuhm of 6200
Route KM, by 1968

2847. SHRI SAMAR GUHA: Will the
Minister of RATLWAYS Le pleased to
state:

(a) whether 77th Report of the
Estimates Committee, 1975-76 made a
recommendation to the Government
for additional electrification of 6200
route Kms. by 1988;

(b) whether such project would
have saved indigenous capacity and
experuse developed for electrification
project during the years 1857—89;

(c) whether such expansion of elec-
tric traction would have saved Rs. 90
crores per year over diesel and steam
traction; and

(d) if so, the reasons for not giving
effect to the recommendation of the
Estimates Committee?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) The Estimates
Committee had recommended that elec-
trification of 8800 route Kms. of rail-
way track should be effectively imple-
mented from 5th Plan to 7:th Plan.

(b) Yes, it is proposed to achieve the
same objective, but by lmiting the
scope to 4300 Kms. due to limitation cf
funds.

(c) The amount saved depends on
the extent of electrification and traffi¢
densities.

(d) Non-availability of funds from
Planning Commission is the main cone
straint in achieving the targets set for
Railway Flectrification.
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